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Scheduled Air Routes tor Private 
Operators 

*462. Shri Harish Chandra Mathur: 
Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Government propose 
to give scheduled air routes ,0 pri-
vate enterprise as is reported to have 
been stated by Minister recently; and 

(b) what steps have been taken in 
that direction? 

The Deputy Minister In the MInis-
try Of Transport and Communications 
(Shrl Bhagavati): <a) and <b). I lay 
a statement on the Table of the Sabha 
living the requisi1le infonnation. 

STATEMENT 

With the amendment of Section 18 
of the Air Corporations Act with 
e1Iect from the 30th March, 1962, it 
Is open to Government to allow pri-
vate operators ,to undertake schedul-
ed operations 0IlJ routes on which 
neither of the two Corporations is in 
a position to provide scheduled air 
transport service. 

The question of laying down terms 
and conditions under which such 
scheduled operationB by private ope-
rators could be permitted, is under 
eDmination. 

Cholera In Orissa 

*463. Shri 8ureDdraDath Dwive47: 
Will the Minister of Health be pleas-
ed to state: 

(a) whether they have received any 
reports about unusual epidemic of 
Cholera in certain parts of Orissa re-
sulting in the death of more l.I1a.1' a 
couple of hundreds of persons; 

(b) whether any help or assistance 
was given to the State as an emer-
gency measure; and 

(c) whether the cause of the out-
break of epidemic has been investi-
gated? 

The Minister ot Health (Dr. SDSbUa 
Nayar): (a). An increase in the inci-
dence of Cholera cases was reported 
during the last two weeks of July 
1962 from Balasur and Mayurbhanj 
districts of Orissa. 

(b) Arrangements were made by 
the Directorate General of 
Health Services through the 
Medical Stores Depot, Madras, for 
the supply of 50 drums of bled ching 
powder to the State Government. 

(c). The Government of Orwa have 
intimated that on investigation the 
sources of infection were dis~overed 
from Calcutta. 

Weather Por-.ls 
*464. Shri Sham La! Sarat: Will the 

Minister of Transport aDd COllUBuuI-
catloDS be pleased to state the steps 
that have SO far been taken by the 




